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(See rule 3)

NOTICE OF ELECTION

Motice is hereby given that:—

(1) an bye clection is to be held of a member to the Council of
States by the elected members of the Rajasthan Legislative
Assembly due to election of Shri Jaswant Singh, to Loksabha;

(2) nomination papers may be delivered by a candidate or by any
of his proposers to the Returning Officer (Secretary, Rajasthan
Legislative Assembly - Room No. 106) or to the Assistant
Returning Officer [Assistant Secretary (General) Rajasthan
Legislative Assembly-Room No. 311] at Rajasthan
Legislative Assembly Secretariat, Jaipur between 11.00 A.M. l
and 03.00 P.M. on any day (other than a public holiday) not
later than the Thursday, the 30™ July, 2009,

(3) forms of nomination paper may be obtained at the place and
times aforesaid;

(4) the nomination papers will be taken up for secrutiny at 01.30
P.M. on Friday, the 31" July, 2002 at Room Ne. 731
Ground Floor, Rajasthan Legistative Assembly Secretariat,

Jaipur;
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(5) notice of withdrawal of candidature may be delivered either
by a candidate or by any of his proposers or by his election
agent who has been authorised in writing by the candidate to
deliver it to either of the officers specified in paragraph (2)
above at his office before-03.00 P.M. on Monday, the 03™
August, 2009;

(6) in the event of the election being contested, the poll will be
taken on Monday, the 10™ August, 2009 between the hours
of 09.00 A.M, and 04,00 P.M.

Place : Rajasthan Legislative H. R. KURL
' Assembly, Rl:tflrnillg Officer,
s g
Dated : 23rd July, 2009 Rajasthan Legislative
Assembly, 2009.

Government Central Press, Jaipur.



